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0.A.No.370/2007

Dated:-25.07.2012.

Hon'ble Dr. K.B.S. Rajan, Memher (0
Hon'ble Mr. S.P. Singh Member (A
——2e M. ©.P. Singh, Member (A)
For Applicant:-Sri Amit Verma holding brief for Srj A. Moin.
For Respondents:-Sri BB Tripathi holding brief for S
Arvind Kumar.
It has been stated by the learned counsel that he has
No instructions from his client, We find that reply in this case
has been filed as early as November, 2007 and no R.A. has
been filed. It éppears that applicant has lost interest in
UTSavwoS ' e ,
: his case. Hence, the O.A. is dismissed in default

and for non-prosecution,
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